SLP(C) No. 23323-23324 OF 2002

| TEM No. 1A Court No. 4 SECTI ON | VA
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.23323-23324/2002
(From the judgenent and order dated 09/05/2002 in SA 693/96 and MCC
622/ 02 of The H GH COURT OF M P. AT JABALPUR )

JI NESHWARDAS (D) THROUGH LRS. & ORS. Petitioner (s)

VERSUS
JAGRANI & ANR Respondent (s)

Date : 26/09/2003 These Petitions were called on for pronouncenent
of Judgnent today.

CORAM :
HON BLE MR. JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTI CE ARI JI T PASAYAT
For Petitioner (s) M . Prakash Shrivastava, Adv.

For Respondent (s) K. Sanghi , Adv.

M. A
M . Ravi ndr a Bana, Adv.

The Court made the follow ng
ORDER

Hon' bl e M. Justice Dorai swanmy pronouncenent the judgnent of the Court.
Speci al | eave granted.

The appeals are disnissed in terns of the signed judgnent.

Report abl e.

(Vijay Aggarwal) (N. K. Gandhi )
COURT MASTER AR- cum PS

[ Singed Judgnent is placed on the file]



